CENTRAL ADMINISTRAT IVE TRIBUNAL PRINCIPAL BENCH
NEW DEIHI.
0,A N
Dateds 26th September,1996.

HON'BIE MR,S R.,ADIGE MEMBER{A ).
HON'BIE DR JA.VEDAVALLI MEMBER(J)«

Gopal Singh ,

s/o Shri Mahavir Singh,
r/o Shop No.26 , New Municipal Market

lodi Colony, New Delhi, ...Applic ant .
By Advocate® Ms Kiran Chhabra proxy for Mrs.Rani
Chhabra.
Versus

Ug%o uggfigs éeéret ary,
Ministry of Teleco mmunic atio n,

S anchar Bhawan,
New De lhi,

2, Sub-Rivision Officer Telegraphs,
Bulandshahr vees .ReSpo ndents 4 o

By Advocate: Ms ,Pushpa Gupta, proxy for Shri M.M.

Sudan.,

OBQEB&OE}ALI
BY HON'BIE MR.S ,R.ADIGE MEMBE

Heard,
2, Both parties agree that this case may

be disposed of with a3 direction to the réspondents
that subject to the availability of work, they
Should consider the applicant's case for
ré=engagement in preferénse to outsiders and
those with overall lesser length of service

in accordance with rules and instructions on the
subject, W direct accordingly,

3. The QA stands disposed of accordingly .
No costs,
( DR.ALVEDAVALLI ) IQE Z




